
6913 Written AnBWeT, BHADRA 31, 1887 (SAKA) Written AMIDe,. 6914 

(e) 57 Complainta in the Central 
sphere relating to corruption were 
referred til the Central Bureau of In-
vestigation for inquiry. 448 to the de-
partments concerned for inquiry, 658 
to the departments concerned for ap-
propriate action and 2595 were filed 
as not warranting action. 7~ Com-
laints in the Central sphere not relat-
ing to currption were forwarded to 
the departments concerned for apro-
priate action and 807 were filed as not 
warranting action. 338 Complaints in 
the State sphere were forwarded for 
oiUposal to the State Govemmenta and 
sa ftled as not warranting action. 

~ Drug plaut III ADdbra 
Pradesh 

Itlt. 811r1 P. .. Cbakra"erU: Will 
the Mlnister of Petroleum and Che-

I. Sulphadimideine 
2.· SulphlllfU8llidine 
3· Sodium Sulplw:yl 
4· Sulphanilamid. 

S· Acetazolamide 

6. loonicotinic Acid & Hydrazide 

7. Phenobarbitone 
8. Pbenacetin 

9. Oiethyl Carba."azine Citrate 

10. Amldopyrin< . 

II. Oipyrone 

13. Piperazine odipillllte 

'3· Vitamin B I 

'4· Vitamin B2 .,. Nicotinamide . 
.ft. Folic Acid 

...... be pleued to state: 

(a) whether arraDgementa have 
been made to let up a synthetic drul 
plant in Andhra Pradesh with RUlSiIin 
collaboration; 

(b) whether this will be the biggest 
of its kind in the wOrld; 

(e) the main products and their 
volume; and 

(If) whether any anelllary industries 
are proposed to be elt.bUshed in the 
neighbourhood of the Project? 

The MIDUter of 8tate In tile IIIa8-
tr,. of Petroleam &D4 ChemIcaJa (811r1 
~ : (a) to (d). Yel. The 
8nthetie drug. plant beiDf set up in 
Andhra Pradellh with Soviet colla-
boration will be a fairly larie project. 
The main products and their capaci-
ties are «Ivell below:-
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AtteJllpts Hre being made to pro-

mote ancillary industries in consulta-
tion with the State Government of 
Andhra P.raucsh. 

Poliee Set-up In Delhi 

r 81IrI T ...... I BbIP: 
J IIIIrt Bqft: 

.15. -1 SIlrI SaNDlIn Pal 8iqb: 
L SMI Oukar Lal Berwa: 

Will the Minister of R_ Mairs 
be pleased to .tate: 

(a) whether it is proposed to chlnll" 

the set up of the polle .. in the Union 

Territory of Delhi by replaclnll the 

eailtln. pattem by the lletropoli tan 
Police Foree on the linea of Bombay 

and Calcutta; 

(b) if BO, the ree_OIll therefor; and 

(C) the features of the new ft't-up? 




